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GANDHI), The Field Director, Simpli-
pal Tiger Reserve has informed that
Gibboy has not been sighted in the Na-
tional Park area.

(b) and (c) Questions do not arise,
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[28 AUG. 1990 ]

to Questions 154
Involvement of A F, Headquarters gtenos

graphers in incidents of Security
violations

2371. DR. NARREDDY THULASI
REDDY: will the PRIME MINJSTER
be pleased to state;

{a) what is the number of A F, Head-
Quarter Stenographers in various grades,
foung involved in the incidents of secu
rity violations during the last three years;

(b) whether it is a fact that under
the revised policy issued in February,
1990 only the Gazetted  Stenographers
have been denied entry to other Blocks/
Buildings, while other gazetted officers

are given this facility, and

(¢) if so, what are the reasoms for
change ip the policy in thiy regard and
how the denial of open SLICs to
Gazetted Stenographers would  enhance
the security of defence related informa-
tion?

THE MINISTER OF STATE [N THE
MINISTRY OF DEFENCE (DR, RAJA.
RAMANNA) (a) 10, durnig period 1987-
88-89.

(b) No, Sir.

{¢) Does not arise.

Funds for opening mew colleges in
Andhra Pradesh

2372, SHRI PRABHAKAR RAO
KALVALA: Will the PRIME MINISTER
be pleased to state:

(a) whether any funds have been
allocated by Government for opening
new colleges in Andhry Pradesh; and

(b) if so, the detailg thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (SHRI CHIMAN.
BHAT MEHTA): (a) and (b) Collages
are set yn hy private managements, vo-
Iuntary organisations or State  Govern-
ments and affiliated to the concerned uni-
versity keeping in view the requirement
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-of education for a particular region/area
and other relevant factors, Central Gov-
ernment do not aliocate funds for open-
-ing ney colleges in States.

Persons below poverty line in Andhbra
Pradesh

2373, SHRI PRABHAKAR RAO
KALVALA, Will the PRIME MINISTER,
be pleased to state:

(a) whether it is 3 fact that a number
of persong in Andhra Pradesy are living
below the poverty line;

(b) if so, the details thereof, district-
wise;
(c) whether it is alsg a fact that their

-number has been increasing day-by-day;
if so, the reasons therefor; and

(d) whether any programme has G.cen
chalked out by Government to bring
“them above the poverty line?

THE MINISTER OF STATE IN THE
'MINISTRY OF PLANNING AND THE
'MINISTER OF STATE IN THE MIN-
ISTRY OF PROGRAMME  IMPLE-
MENTATION (SHRI ~BHAGEY
GOBARDHAN), (a) Yes, Sir.

(b) District.wise details of number of
persons living  below poverty line in
Andhra Pradesh are hot available.

(¢) No, Sir, As per NSS Consumer
Expenditure Survey, the number has gone
down from 217.4 lakp in 1977-78 to
195.05 lakh in  1987-88 as cap be ob-
served from the dat; given below:

Year Persons below poverty line
(No, in lakhs)

1977-78 217.4
.1983-84 205.1
1987-88 195,05

—_— -

(d) A number of poverty alleviation
“Programmes like Integrated Rural Deve-

[RAJYA SABHA ]

to Questions 156

lopment Progamme, employment gene-
ration programmes, special programmes
for the develoment of Scheduled Castes
and Scheduleq Tribes, ctc, are being im-
Dlemented for alleviation of poverty.

Schemes and Piojects for Andhra
Pradesh under E ghth Five Year
Plan .

2374, SHRI PRABHAKAR RAO
KALVALA: Will the PRIME MINISTER
be pleased to state:

(a) whether any schemes or projects
are being formulated in the Eighty Five
Year plan for Andhra Pradesh;

(b) if so, the details thereof; and

(¢) the financial implications if anyf
thereunder?

THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING AND THE
MINISTER OF STATE IN THE MIN-
ISTRY OF PROGRAMME  IMPLE-
MENTATION {SHRI BHAGEY
GOBARDHAN). (a) State Plan Schemes
for different States are formulated by the
State Governments concerned, The plan
proposals of Government of Andhra Pra-
desy for their Eighty, Five Year Plan are
yet to be received.

(b) and (c) Do not arise. s

Creationg of Posts in  Universities

2375. DR RATNAKAR PANDEY:
Will the PRIME MINISTER be pleased
to state the number of posts, together
with their categories, which have been
created in various Universitieg under the
University Grants Commission after the
new GoOvernment took over and what are
the names of the Universities where such
posts have been created and what arran-
gements have been made to fill up these

Posts? /\

THE MINISTER OF STATr IN THER
MINISTRY oF HUMAN RESOURCE
DFVET OPMENT  (SHRI CHIMAN.
BHAI MEHTA). UGc provides deve-

.



